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THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
SAWAI] SINGH SISODIA): Sir I beg
to lay on the Table a copy (in English
and Hind1) of the following papers,
under clause (1) of article 151 of the
Constitution: —

(i) Appropriation Accounts Union
Government (Defence Services) for
the year 1979-80 and the Commercial
Appendix thereto, [Placed in Lib-
rary. See No. LT-2435/81].

(i1) Report of tne Comptroller and
Auditor General of India for the

year 1979-80, Union Government
(Defence Services). [Placed in
Library. See No. LT-2433/81].

(iii) Report of the Comptroller
and Auditor General of India for
the year 1980, Union Government
(Commercial) —Part IV. [Placed in
Library. See No. LT-2434/81].

I. Report (1980) on the Working of
the Deposit Insurance and Credit
Guarantee Corporation and re-
lated papers

II, Notification of the Delhi Adminis-
tration under pelhi Sales Tax Act,
1975

IIL Notification of the Ministry of
Finance under the Customg Act,
1962 and related papers

SHRI SAWAI SINGH SISODIA: Sir,
I also beg to lay on the Table:—

A copy (in English and Hindi) of
the Nineteenth Annua] Report on the
working of the Deposit Insurance and
Crediy Guarantee Corporation for the
vear ended the 31st December, 1980,
together with the Auditors’ Report on
the Accounts, under sub-section (2)
of section 32 of the Deposit Insurance
and Credit Guarantee Corporation
Act, 1961. [Placed in Library. See
No. LT- 2411{81.7.

II. A copy (in English and Hindi)
of the Delhi Administration Notifica-
tion No. F. 4(34)/80-Fin. (G), dated
the 14th April, 1981, publishing cer-
tain corrections to Delhj Administra-
tion Notification dated the 4th Dec-
ember, 1980, under section 72 of the
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Delhi Sales Tax Act, 1975, [Placed in

Library. See No, LT-2412/81].

Lil. A copy (in English and Hindj).
of the Ministry of Finance (Depart-
ment of Revenue) Notification G.S.R.
No. 301 (E), dated the 21st April, 1981,
under section 159 of the Customs Act,
1962, alongwith an Explanatory memo-
randum on the Notification. [Placed
in Library. See No. LT-2453/81].

Notification of the Ministry of Finane
(Department of Economic Affairs,
Banking Division)

SHRI SAWAI SINGH SISODIA: Sir.
I beg to lay on the Table under sub-
section (4) of section 58 of the Reserve
Bank of India Act, 1934, a copy (in
English and Hindi) of the Ministry ot
Finance (Depariment of Economic
Affairs. Banking Division) notifying
Amendment to the Reserve Bank af
India Employees’ Provident Fund Re-
gulations. [Placed in Library. See
No. 1.T-2410/811.

—

REPORTS OF THE PUBLIC
ACCOUNTS COMMITIEE

PROF. HASHEEDUDDIN KHAN
(NOMINATED): Sir I beg to lay on
the Table a copy each in English and
Hindi) of the folloawing Reports ef
the Public Accounts Committee: —

(i) Thirty-seventh Report on
Wasteful Expenditure on procure-
ment of imported Aircraft spares
and infructuous expenditure on pro-~
curement of defective ammunitian
(Ministry of Defence),

(i) Forty-second Report on Un-
authorised occupation of salt land-
Bharpur Salt Works and Dry hy-
drated lime and clay pozzolana
plants (Ministry of Tndustry and
Ministry of Works and Housing).

(iii) Forty-Fourth Report on cus-
toms Receipts, Ministry of Finance
(Department of Revenue).

SHRI N. K. P, SALVE (Maha-
rashtra); The Minister of Aviation iw
going away. A very great injustice
has been done, Pleage hear,
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THE VICE-CHAIRMAN (SHR!
ARVIND GANESH KULKARNI):
I am just now in the midst of laying
of papers. I am coming to you

SHRI N K. P. SALVE: Let him not
go away in the meanwhile.

SHRI N. K .P. SALVE: Let him not
ARVIND GANESH KULKARNI):
I am in the midst of this item. Prof.
Rasheeduddin Khan hag laig the re-
ports. Shri Morarka.

REPORTS AND MINUTES OF THE
COMMITTEE ON PUBLIC UNDER-
TAKINGS

SHRI R R, MORARKA (Rajas-
than): Sir, I beg to lay on the Table
a copy (in English and Hindi) of the
Twenty-First Report of the Committee
on Public Undertakings on Rashtriya
Chemicals and Fertilizers Ltd. and
Minutes of the sittings of the Com-
mittee relating thereto.

REPORTS OF THE COMMITTEE ON
THE WELFARE OF SCHEDULED
CASTES AND SCHEDULED
TRIBES

SHRI ROSHAN LAL (Himachal
Pradesh): Sir, I beg to lay on the
Table a copy each (in English and
Hindi) of the following Reports of
the Committee on the Welfare of Sche-
duled Castes and Scheduled Tribes:—

@) Fourteenth Report on the
Ministry of Finance, Department of
Economic Affairs (Banking Divi-
sion)— Credit Facilities for Sche-
duled Castes and Scheduled Tribes.

(ii) Fifteenth Report on the
Ministry of Home Affairs— Work-

ing of Integrated Tribal Develop-
ment Projects in Orissa.
THE VICE-CHAIRMAN (SHRI

ARVIND GANESH KULKARNI):
Miss Khaparde, you wanted 1o say
something.

ARET wNa @Eg  (FeTUw) ¢
gegamafr WEYEm, & WU wreay
¥ gt A A St 93 gu § fafg
ofsgem &, SEwr enA giefag
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THE VICE-CHAIRMAN (SHRI
ARVIND GANESH KULKARNI):
Mr. Salve, I understand. Would you
please listen to me? (Interruptions)
Would you please listen to me, Miss
Khaparde? The Chairman has al-
ready allowed My, Dhabe. I, in my
authority, am allowing Miss Khapa-
rde after Mr. Dhabe has made his
Special Mention. Don’t sneak in this
subject just now, because this is being
allowed by the Chairman, I thought
you were going to say something
else.
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